
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3164 130 3294 99 3 102 140 7 147 3123 126 3249 -1.30 -3.08 -1.37 23 0 23 216 31 247

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3775 3437 7212 247 588 835 290 619 909 3732 3406 7138 -1.14 -0.90 -1.03 133 28 161 554 738 1292

PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF MARCH, 2016

HIGH COURT OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month

SUBORDINATE COURTS OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month


